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Record of Proceedings

The representative of the petitioner submitted that the petition seeking incentive
based on the availability of the transmission system of Western Region for the year
2008-09 was filed in September, 2009. As transmission tariff for some of the assets in
the Western Region for the period 2004-09 were not approved, incentives as prayed for
in the instant petition was not approved. Now, transmission tariff for all the assets in WR
for the 2004-09 period have been issued, incentive as claimed may be issued.
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2. The Commission reserved the order in the instant petition.

By order of the Commission
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